
 

Classification: Internal 

Written Interim submission dated 18 Feb 2024 

 

to the 

 

Chairman, Haryana State Pollution Control Board 

Regarding Hon’ble National Green Tribunal 

(Order dated 08 Jan 2024 in the case no. 648/ 2023) 

 

in the matter of 

 

Sunil Kumar Nigam v/s 

 

State of Haryana 
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